| TEM NO. 106 COURT NO. 12 SECTION |11 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 3880 OF 2003

RAJASTHAN R.S.S. & G NNING M LLS FED. LTD Appel | ant (s)
VERSUS
DYy. COMWNR. OF | NCOVE TAX, JAI PUR Respondent ( s)

(Wth office report)
Date: 26/02/2014 This Appeal was called on for hearing today.

CORAM : HON BLE MR JUSTICE ANNL R DAVE
HON BLE MR, JUSTI CE SHI VA KI RTI S| NGH

For Appellant(s) M. Puneet Jain, Adv. (Mentioned by)
For Respondent (s) Rr- Ex- Parte
UPON hearing counsel the Court nmade the foll ow ng

ORDER

As requested by the | earned counsel appearing for the appellant,
after two weeks.

| (Jayant Kumar Arora) | | (Sneh Bal a Mehra)
| Sr. P.A | | Assi stant Registrar

list



